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you either to accept it or reject it or 
amend it. How can I allow an ad
journment motion about a m atter 
which is already pending in the 
House? The m atter is pending before 
the House. I have allowed 377.

( I n t e r r u p t i o n s ) ^ *

No further discussion. Please do not 
record anything.

(Interruptions)**
IZM  hrs.

PAPERS LAID ON THE TABLE

W a t e r  ( P r e v e n t i o n  a n d  C o n t r o l  o f  

P o l l u t i o n ) 2 n d  A m d t . R u l e s , 1 9 7 8

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT>: I beg to lay on the Table a 
copy of the Water (Prevention and 
Control of Pollution) (Second Am
endment) Rules, 1978 (Hindi and Eng
lish versions) published in Notification 
No. G.S R. 515(E> in Gazette of India 
dated the 30th October, 1978, under 
sub-section (3) of section 63 of the 
Water ('Prevention and Control of Pol
lution) Act. 1974. [Placed in Library, 
See No. LT-2755/78]

F e r t i l i z e r  ( C o n t r o l ) A m e n d m e n t  

O r d e r , 1978

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): I beg to 
lay on the Table a copy of the Ferti
lizer (Control) Amendment Order, 1978 
CHindi and English versions) publish
ed in Notification No. G.S.R. 426(E) in 
Gazette of India dated the 23rd Aug
ust, 1978, under sub-section (6) of sec
tion 3 of the Essential Commodities 
Act, 1955. [Placed m Library. See 
No. LT-2756/78].

Report and Review in rEiSpect of 
Victoria Memorial Hall, Calcutta 

FOR 1977-78

t h e  MINISTER OF EDUCATION,
WELFARE AND CULTURE

**Not recorded.
2 9 6 2  L S - - 1 2 .

(DR. PRATAP CHANDRA CHUN- 
DER>: I beg to lay on the Table: —

(1) A copy of the Report (Hindi 
and English versions) of the Execu
tive Committee of the Trustees of 
the Victoria Memorial Hall^ Calcutta 
for the year 1977-78 together with 
the Certified statement of accounts.

(2) A copy of the Review (Hindi 
and English versions) on the w ork
ing of Victoria Memorial Hall, 
Calcutta, for the year 1977-78.

[Placed in Library^ See No LT- 
2757/78].

Payment of Bonus (A mdt.) Ordi.  
NANCE, 1978 Additional D uties of 
Excise (Textiles and Textile Arti
cles) Ordinance, 1978 and Sugar 

U ndertakings (Taking over of
Management) Ordinance, 1978

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): I beg
to lay on the Table a copy each of the 
following Ordinances (Hindi and 
English versions) under article 123(2)
(a) of the Constitution: —

(1) The Paym ent of Bonus 
(Amendment'/ Ordinance 1978 ('No. 
3 of 1978) promulgated by the 
President on the 8th September, 
1978. [Placed in Library^ See No. 
LT-2758/78].

(2) The Additional Duties of 
Excise (Textiles and Textile Artic
les) Ordinance, 1978, (No. 4 of 1978) 
promulgated by the President on tKe 
3rd October, 1978. [Placed in 
Library. See No. LT-2759/78].

(3) The Sugar Undertakings
(Takings over the Management) 
Ordinance, i978 (No. 5 of 1978) pro
mulgated by the President on the 
9th November, 1978. \Placed in Li
brary. See No. LT-2760/78].

P resident’s Orders in  Relation to the 
Union Territory of Mizoram and 

Pondicherry

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS


